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13:)f,~ hrs. 

STATEMENT RE. ESTIMATES 
COMMI1TEE 

AC'110~ TAKEN ON RECOMMENDATION 

Shri A. C. Guha (Barasat): I beg to 
lay on the Table a statement showing 
the replies to the recommendaticn 
No. 44 ot the Hundred and Fifty-
eighth Report of the Estimates Com-
mittee (Second Lok Sabha) which 
were not furnished by the Govern-
ment in time for inclusion in the 
Fourteenth (Action-taken) Report 
of t.he E~timate!; Committee. 

13.15~ hrs. 

COMMITTEE ON PETITIONS 

Shri Thirumala Rao (Kakinada): 
J be-g to lay on the Table the Minutes 
of the sittings (Sixteenth and Sevell-
teenth) 01 the Committee on Petitions 
hf.'ld during thE' cutrent session. 

13.1fi MS. 

PUBLIC ACCOUNTS COMMl'lTEE 

'I'B1RTY-NINTH REPORT 

Shri Morarka (Jhunjhunu): I beg to 
Pt'escnt the Thirty-ninth Report of the 
Public Accounts Cummitteeon the Ap-
propriation Accounts (Civil), 1962-63 
and Audit Report (Civil), 1964, re-
lating to the Ministries of Finance, 
Rehabilitation, Steel and Mines {De-
partments of Iron and Steel and 
M1n~ and Me~al!» and Works and 
Hour;lng and general chapterr; relating 
to Appropriation Audit and Control 
over Expenditure, Grants-in-aid etc. 
• Jnd Audit Report (CommercIal) 1984 
relating to the Ministries 1)1 Finance 
.and Work!! and Housing. 

13.161 hts. 

COMNUTTEE ON ABSENCE OF 
MEMBERS 

THrRTEENI H REPORT 

Shrl KbadUkar (Khed): I beg to 
present the Thirteenth Report of the 
Committee on Absence of Members 
from the sittings of the House. 

13'16~ hra. 

COMMITTEE ON PETITIONS-con.td. 

TH::mD REPoRT 

Shri Tb.1rumula Bao (Kakinada): I 
beg to present the Third Report of the 
Committee on Petitions. 

13'17 hn. 

BUSINESS OF THE HOUSE 

Tbe Minister of CommontcatillM 
aDd ParUamentary MaJrt (Sbri Satya 
Narayan SiDha): With your permi~

sion, Sir, I rise to announce that Gov-
ernment Business in this HOWIe during 
the weck commencing 3rd May, 19615, 
will consist of:-

(1) Consideration and passing ot 
the Finance Bill, 1965. 

(2) Dia-::ussion On the Resoll'tifln 
regarding Proclamation in r{'~
pect of the State of Kerala. 

(3) Consideration and passin~ of 
the Kerala State Legislature 
(Delegation of Powers) Hill, 
1965. 

(4) Discussion and voting on the 
Demands for Grants in rel-
pect of the State of Kerala fOr 
the year 1965-66. 

(15) Discussion on the ResoluUon 
regarding constitution of :1 
Railway Convention Com-
mittee . 

(6) Consideration and passing d: 
The Seeds Bill, 1964, 81 passed 

by Batya Sabhll.· 




